
THE GAUHATI HIGH COURT AT GUWAHATI

From

To,

Subr

Ref:

(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAU AND ARUNACHAL PRADESH)

NO.HC.vrr-69/2OO 4t 421 0lA

Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),
Gauhau High couG
Guwahati.

Smti. Rousan Ara Rahman,
Principal Judge, Family Court No'-II,
Kamrup(M), Guwahati. A

Dated Guwahati, the I A septemuer, zozr.

Restdc'ted Holiday.

Your letter No. rcK.51L4 121912021 Dtd. 15'09'2021'

q\,
II

Memo No.Hc.vn- 6sl2oo4t1t1l /A, dated | 6' 1' L ot- |
C.opy to

The Poject Manager, Gauhati High Court'

It

Madam,

With reference to the above, I am directed to inform you that your prayer for

granting permission to avail Restricted Holiday on 16 09 2021' has been accepted'

Yours ly,

sl


